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(SHRI JAGDISH TYTLER): (a) No, 
Sir. No such package tour is contempla" 
ted at pre ent , 

(b) and (c) Do not ari e. 

Jumb Jet A ect d by Bird Hit 

6S9. I V. OBHANADR SWARA 
RAO : 

SHRI M. RAOHUMA REDDY: . 
Will the Minister of TRANSPORT be 

pleased to state : 

(a) whether Government's attention 
ha been drawn to be Press r port appear .. 
ing in industan Time dated 12 Septem-
ber, 1985 wherein it ha been stated that 
a Air India Jumbo Jet carrying 299 
passengers on hedulcd flight to Bombay 
and Rome had a narrow escape when one 
of its engine wa aiTected by a bird-hit just 
b,:fore the take off ; and 

(b) if so. the details thereof and the 
remedial st p taken by the Government of 
India? 

TH Ml 1ST R OF STAT IN THE 
D PARTM NT 0 CIVIL AVIA ON 
(SHR JAGDI TYTL R): (a) and (b). 
Y s Sir. While on its take- if run at 
Delhi airport n seh duled flight to 
Rom on 11-9- 985 at appr ximnt 1y 0700 
houts IS I e cngi ne of Air India 
B-747 Jumbo J t fail -d. Th pilo t abort d 
the take-off and th aircraft wa taken to 
the par in bay. n aminati n revealed 
th t th ngine had b n hit by a vultur . 
During th ta yin , .. om tyr fl1 0 ot 
deft ted. n th pa ns r nd t11 cr w 
were af . 

cr a .. 

pr .. 
nimal 

nd h 

shops, butcheries etc. within a radius of 
10 kilometres around airfields to prevent 
concentrati n of birds near airports. 

, . 
Inquiry into Kanishka era h 

660. SHRI DHARAM PAL SINGH 
MAL K.: 
SHRI MANIK REDDY : 
SHRI R.M. BliOYE : 

Will the Minister of TRANSPORT 
be pleased to state : 

(a) whether the Inquiry Commission set 
up to inquire into the ~auses of Kanishka 
air crash on 23 June, 1985 killing all the 
329 passengers on board ha since sub-
mitted its report to Government; 

(b) if not, the reasons for the delay; 
and 

(c) the time by which the _ report is 
likely to be submitted to Government? 

THE MINIST R OF STAT IN THE 
D PARTMENT 0 CIVIL AVIAT ON 
( HRI JAODI H 1YTLER): (a) ·No 
Sir. 

(b) and (c) As per the notification 
of appointment the Court investigating the 
Kanishka crash ]la becn a ked to furnish 
its r p r t to the G vernment by 31 D cern-
ber, 1985. 

Standing Committ of Minister to 
Formulate Policy for Family Plannln 

661. SHRI VAS WANTRAO 
GADAK PATl 
(S RI R. M. 

Will the Minister f ALTH AND 
MILY W P R b plea d to state: 

(a) wheth r G vernrt1 nt hn ve set up a 
tanding mmitte f Mini ters to for-

mulate policy for F mily Pl' nnin ; 

(b) if ,what is its comp itton and 
approach to the amily J nning pro- ' 

ramme; 

c) wheth r tate Oov rnment wiJI b 
a 0 i t d ith th . f rmul ti n of pro .. 

r mm s; a 
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(d) whether it is proposed to elicit the 
co-operation of voluntary organisations 
in implementation of the policy and 
programme, if 80, how? 

THE DEPUTY MINISTER IN THB 
DEPARTMENT OF FAMILY WELP RE 
(SHRI KRISHNA KUMAR, : (a) and (b). 
No Sir. However, a one of the various 
initiatives take in order to step up the 
activities of the Voluntary Organisations 
in the Family Welfare Programme, a pro,. 
posat to set up a High Level Standing 
Committee consisting of the Ministers of 
the Ministrie IDepartment of Health and 
Family Welfare, Human Resources. Labour, 
Welfare, Agriculture and Rural Develop-
ment and Information and Broadcasting, 
is under the consideration of the Govern-
ment. It is proposed that this Committee, 
when constituted, will formulat the 
policy for integration of Family Welfare 
with other social w Ifare and develop-
mental activities. 

(c) Yes Sir; the Central Family 
Welfare Council with eaIth Ministers of 
the State Governments/Union Territory 
Admini trations as Member, has aIr ady 
been functioning under the Chairmanship 
of Union Minister for Health and Family 
Welfare to review the progress of amily 
Welfare Pr gramme periodically and to 
advice the Government n formulation of 
Policies' and Programmcs. 

(d) Yes· Sir; Voluntary Organisation 
~re being actively involv d in th promo-
tion of Family Welfare Programmes for 
providing . information, ducation and 
communication as well a ervic s to the 
people. 

EI ctifica fin cb me Throu bout th 
C uutt Durin 19 5 .. 86. . 

662. S I V.S. 
Will the Mini ter 
pleased to stat : 

(a) bow many 1cctrifi ati n chem 
are propos d to be undertak D th ough ut 
the country by raiJw y dUring 1985- 6 ; 
and 

(b) h w many of th m c m un r 
South rn Railway ? 

T B MI ITO TRA SPORT 
(SHRI B SI LAL): (~) and (b). In 
ad iti9 n to til J tri lcation of hautpu-

I tarsi·Nagpur-Vijayawada, Godhra-Ratla • 
Gangapur City-Mathura, Bbusawal-Nag))ur-
Drugt Chandrapura Complex and Katpadl-
Jolarpettai Sections, where the electrifica-
tion works are in progress, electrification 
of Tundla-Agra .. Bayana and Champa-
Gevra Road Sections have been approved 
during 1985·86 a new schemes. 

Out of the above scheme, electrifica-
tion of Kat padi-Jo)arpettia section falls on 
the Southern Railway, and electrification 
works on th is section are expected to be 
oompleted during 1985-86. 

Electirlftc8tJon of Ra 111'8, Lin In rala 

663. PROF. P. J. KURIEN : 
I 

SHRI T. BASHBER : 

Will the Minister of T ANSPORT be 
pleased to state: 

(a) whether any estimate bas been ado 
about the total cost of electrification of 
railway lines in Kerala : 

(b) if so, the details thereof? 

(c) whether it Is a fact that Kerala i 
one of the very few States where not a 
single line has so far been electrified; 

(d) · if so, whether Gov rnm nt have 
any proposal t und rtake 1 ctrifi ation 
of at lea t some ector in rala; and 

(e) if so, the details thereof? 

THE MI ISTBR OF RA SPO T 
(SHRI BA I LAL): a) 0, Sir. 

(b) Doe not arise. 
(c) e, Sir. 

(d) No, Sir . 

( ) Doe not ari • 

[Trans/ation] 

o 

(a) how many mountain ering t am 
p rticip ted in the Ev rt: t ition thi 
year an tb nl.lm r of ~lim r di 




